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Import ot crude (HI in 1974

18. SHRI MADHU LIMA YE:

SHE! R. S- PANDEY:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) vrihat is Government's pro-
gramme for the import of crude oil
for its various Refineries in the year
1974;

(b) the names of the countries from
which crude oil will be imported and
the share of each of these countries in
this import;

(c) the likely prices that will be paid
loj Ihh import to the various coun-
1110̂ ;

<d) whether jt is a fact that private
oil rcftueiii’s are threatening Govern-
ment vwtn a cut back in their crude
m>Dorts; and

(e) if to, the steps taken by Gov-
( rnment to counter this threat?

TilE TviiNISTER OF S'TATK IN THE
vflNISTRY OF PETROUEUM AND
t’HF.MK’ALS (S11E1 SHAHNAWAZ
IvUAM): (a) and (bV Government
a* present envisage an import of ab-
out 16 million tonnes of crude oil—
0.55 million tonnes from Iran, 2.80 
million tonnes from Iraq and 3.85 mil-
lion tonnes from Saudi Arabia.

(c) In view of the pre sent uncertain
conditions, it is too early to give any
precise indication of the prices for the
import of crude oil.

vd) and (e)* With effect from 1st
January, 1974 the price of crude oil
has increased steeply. The main prob-
lem, therefore, is not of the availabi-
lity of crude oil but of meeting the
exorbitant cost. The oil companies
hav© indicated that if their overall
availability of crude ol was reduced,
their imports into India would be
affected. The situation, however, is

fluid. Government are, however
keeping a continuous watch on the
situation.

Kerala's scheme regarding checking of
floods In Kerala

19. SHRIMATI BHARGAVI THAN- 
K.APPAN: Wll the Minister of IRRI-
GATION AND POWER be pleased to
state:

(a) whether the State Government
of Kerala have suggested any scheme
to the Centre to cheek the floods in
the State; and

(b) if so, the reaction of Govern-
ment thereto?

'i HE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDIIESHWAR
PftASAD); (a) and (b). The Govern-
ment of Kerala had formulated in
19G3, a dtaft plan for flood control in 
thr State at an estimated cost of Rs.
22 4 oror^s. The draft plan had been
examined in the Central Water and 
Pfvvar Commission and the SUte Go\~ 
cmnK'iit had been requested to revise
the plan taking into account the ex-
perience of floods subsequent to 1963.
The revised Han has not yet been
re 'eived from the State Government.
Pending finalisation of the Plan, pro-
tection measures as considered neces-
sary in the vulnerable areas, are be- 
in c; implemented as part of the State
Plan.
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